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sixes had bsoa wtu.-nad to the plant by the 
structural steel fabricators and contractors 
who constructed the shops of the plant This 
material has since been disposed of by the 
plant.

(b) No, Sir.
(c) Not necessarily. However, where 

sad) cuttings are of such sizes as can be used 
as re-rollable or industrial scrap, they would 
be costlier than melting scrap obtainable from 
the market.

(d) The cuttings have been sold by the 
plant through open tender at the best avail
able price. Thus no unnecessary expenditure 
was incurred by the plant.

Rise tn Price of Sugar after Decontrol

*1013. SHRI SAMINATHAN : Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether the sugar price has not come 
down after decontrol and unpieccdented 
release of 405 thousand tonnes of sugar ;

(b) the ruling price of sugar ; and
(c) the steps proposed to be taken by 

Government to check the rise in price of 
sugar ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH) : (a) The sugar prices after 
decontrol are generally lower than the open 
market prices prior to decontrol. The 
quantity of sugar released in May 1971 after 
decontrol was 450 thousand tonnes.

(b) A statement indicating the latest 
wholesale and retail prices of sugar in some 
important markets is laid on the Table of the 
Sabha.

(c) Releases for sale of sugar by factories 
are being regulated in order to maintain 
reasonable and stable prices in the market.

Statement

Place
(As on 30.6.71) 
Wholesale price 
(Rs. per quintal)

Retail
Price

Rs./Kg.

1 2 3

Hyderabad (Andhra
Pradeib) 180 1.85

GaUhati (Assam)
.ImlUfci n.i.ato*. limm lift .nil. , ,

188 2.00

1 2 3

Patna (Bihar) 183 1.95

Ahmedabad (Gujarat) 184 (29.6.71) 1.90

Trivandrum (Kerala) 181 1.90

Indore (Madhya 
Pradesh) 175 1.78

Madras (Tamil Nadu) 175 1.80

Bombay (Maharashtra) 184 1.95

Bangalore (Mysore) 182 1*90

Cuttack (Orissa) 190 2.00

Jaipur (Rajasthan) 183 1*95

Kanpur/Lucknow 
(Uttar Pradesh) 180 1.90

Asansol (West Bengal) 195 2.00

Calcutta (West Bengal) 196 2.10

Delhi 193 195

Closure of Central Fisheries Corporation

*1014. SHRI JYOTIRMOY BOSU : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether a decision to close the 
Central Fisheries Corporation immediately has 
been taken ; and

(b) if so, the reason therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH) : (a) and (b). The question 
of the future of the Corporation is under 
consideration, but a decision in the matter has 
not yet been taken by Government.
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Girdth collieries under National Coal Develop* 
ment Corporation

*1016. SHRI CHAPAL BHATTA- 
CHARYYA: Will tbe Minister of STEEL 
AND MINES be pleased to state :

(a) whether the Giridih collieries produc
ing the fioest metallurgical coal in India and 
manufacturing premium coke were operated by 
National Coal Development Corporation under 
Presidential Directive between 19S9 to 1968 ;

(b) whether Government have decided to 
reimburse the losses suffered by N.C.D.C. for 
carrying out the Presidential Directive ;

(c) if not, the time by which Government 
propose to decide the same ;

(d) whether enquiries from foreign coun* 
tries for Giridih Coal have quoted a price up 
to Rs. 150/—per tonne ; and

(e) if so, the outcome of the negotia* 
tions ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
SHAHNAWAZ KHAN) : (a) The Giridih 
Collieries are being oprated by National Coal 
Development Corporation under Presidential 
Directive issued in September, 1960.

(b) and (c). The question of reimburse
ment of losses is under consideration of the 
Government aud a decision is expected to be 
taken shortly.

(d) No, Sir.

(e) Does not arise.

Report of Manganese ore (India) Ltd.

♦1017. SHRI VIKRAM CHAND MAHA- 
JA N : Will tbe Minister of STEEL AND 
MINES be pleased to state :

(a) whether the report of Manganese Ore 
(India) Ltd. which was to be placed before 
the Lok Sabha (1971) has been stolen; gad
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